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STATEMENT BY MINISTER CORRECTING ANSWER TO QUESTION

THE MINISTER OF LAW AND JUSTICE (SHRI RAVI SHANKAR PRASAD): Sir, with
your permission, | make a statement correcting the answer to Starred Question 111
given in the Rajya Sabha on the 11th February, 2021 regarding ‘Eligibility in Reserved
Constituencies’.

MR. DEPUTY CHAIRMAN: The House is adjourned till 2.00 p.m.

The House then adjourned for lunch at one minute past one of the clock.

The House reassembled after lunch at two of the clock,
MR. DEPUTY CHAIRMAN in the Chair.

STATEMENT BY MINISTER

Vehicles Scrapping Policy
MR. DEPUTY CHAIRMAN: Statement by the Minister, Shri Nitin Jairam Gadkari.
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